Government of Jammuy apg Kashmir,
Civil Sucrntariat, Revenue Department,

Notification
Srinagar, the |\4 October, 2018
SROY €0 .-In exercise of the POWers conferred by clayse
lammu and Kashmir Grant of Permanen; Resident Certi
1963 (Act No.X1i of 1963) and in Supersession of al|
issued in this behalf, the Government hereby appoints M.
Malik, (KAS) Assistant Commissioner,

ficate (Procedure) Act,
Previous notifications

Mohammad Abdullah

(Rey) Baramulla, to pe the competent
authority for the purposes of the said Act within the territorial Jurisdiction of

Tehsil Kreert and Wagoora. of District Baramulla.

By order of the Government of Jammuy ang Kashmir.

Sd/-

(Shahid Anayatullah) IAS
Commissioner /Secretary to Government,
Revenue Department

No:- Rev/LLB/02/2017 Dated:; - }{|
- Copyto the:- :
L. Financial Commissioner, Revenue, J&K, Srinagar. et
2, Cqmmissioneﬁsecretary to Government, General Administration Deptt.
3 Divisional Commissioner, Kashmir. ‘ .
1. Secretary to the Government, Department of Law, Justice and Parliamentary
Affairs (With 7 copies).
> Deputy Commissioner, Baramulla, _
6. Director, Archives, Archeology & Museums, J&fK Snr}agar.
1.08D to Advisor (G) to Hon’ble Governor for information. ="
b S Manager Government Press, Jammu/ Srinagar for publication in the
Govt. Gazette.

tt.
o, Pt Secretary to Commi ssioner/Secretary to Government, Revenue Dep
L 10.1C Website, Revenue Department.

1. Nﬂtification / Stock file.

-10- 2018

(Afaq ad) KAS t
I Deputy Secretary to Governmen
" q{ Revenfie Department K

L

(b) of section 3 of the



